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been disposed of by March end this
year. Orders are under i6~':U~in res-
pect of 12 cases. Similarly out of 51
applications for Capital Goods clear-
ance (other than those returned as in-
complete) received during Nevember
and December, 1973. 46 cases were dis-
posed of by March end. Orders are
under issue in one case. In 5 compo-
site cases received in November and
December, 1973 for which the targetted
poriod of disposal is 120 days, all
were disposed of by March end, 1974.

(c) No, Sir.

Small Industries Service Centres at
Raipur and Gwalior

"727. SHRI CHANDULAL CHAND-
RAKAR: Will the Minister of INDUS-
TRIAL DEVELOP1\1ENT AND
SCIENCE AND TECHNOLOGY be
plea~ed to state:

(a) whether Madhya Pradesh Gov-
ernment requested his Ministry to
start Small Industries Service Centres
at Raipur and Gwalior ; and

(b) if so, the reasons for not ac-
cepting this demand?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHRI C. SUBRA-
MANIAM): (a) Yes, Sir.

(b) The request is under consider-
ation.

1I

Telephone facilities in Development
Block Headquarters

"728. SHRI JAG''''4NNATH MISHRA:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government propose
to extend telephone facilities to all
development block headquarters,
State-wise; and
.b) if so, when?
THE MINISTER OF COMMUNICA-

'lIONS (SHRI K. BRAHMANANDA

REDDY): (a) and (b). The proposal to
extend telephone facilities to Deve-
lopment Block Headquarters during
the Fifth Five Year Plan is ••nder con-
sideration of the Government.
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Memorandum from All India Council
of Mayors

6969. SHRI M. KATHAMUTHU:
Will the Minister of PLANNING

be pleased to state:

(a) whether Government have re-
ceived a memorandum from All Judia




